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Delhi, for the year 2022-23, together with the Auditor's Report on the
Accounts.

Review by Government on the working of the above Council.

Statement giving reasons for delay in laying the papers mentioned at

(a) above.
[Placed in Library. See No. L.T. 11444/17/24]

Third Annual Report and Accounts of the National Institute of Design
(NID), Madhya Pradesh, for the year 2021-22, together with the
Auditor's Report on the Accounts.

Review by Government on the working of the above Institute.

Statement giving reasons for delay in laying the papers mentioned at

(a) above.
[Placed in Library. SeeNo. L.T. 11445/17/24]

Sixty-second Annual Report and Accounts of the National Institute of
Design (NID), Ahmedabad, for the year 2022-23, together with the
Auditor's Report on the Accounts.

Review by Government on the working of the above Institute.

Statement giving reasons for delay in laying the papers mentioned at

(a) above.
[Placed in Library. See No. L.T. 11281/17/24]

Annual Report and Accounts of the National Industrial Corridor
Development and Implementation Trust (NICDIT), New Delhi, for the
year 2022-23, together with the Auditor's Report on the Accounts.
Statement by Government accepting the above Report.

Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. SeeNo. L.T. 11446/17/24]

I.  Notification of the Ministry of Education

Il.  Report and Accounts (2022-23) of NCTE, New Delhi and related papers

lll. Reports and Accounts (2021-22 and 2022-23) of the Samagra Shiksha,
Maharashtra; and the Samagra Shiksha, Himachal Pradesh and related papers
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I. A copy (in English and Hindi) of the Ministry of Education (Department of School
Education and Literacy) Notification No. NCTE-CDN016(13)/19/2021-CDN-HQ.,
dated the 20" October, 2023, nominating Chairpersons and members of the four
Regional Committees of the National Council for Teacher Education, issued under
clause (c) of sub-section (3) and sub-section (4) of Section 20 of the National
Council for Teacher Education Act, 1993.

[Placed in Library. See No. L.T. 11378/17/24]

Il. A copy each (in English and Hindi), of the following papers, under Section 25 and
sub-section (4) of Section 26 of the National Council for Teacher Education Act,
1993: -
(a) Twenty-eighth Annual Report of the National Council for Teacher
Education, (NCTE), New Delhi for the year 2022-23.
(b)  Annual Accounts of the National Council for Teacher Education (NCTE),
New Delhi, for the year 2022-23, and the Audit Report thereon.
(c) Review by Government on the working of the above Council.
(c) Statement giving reasons for the delay in laying the papers mentioned at
(a) and (b) above.
[Placed in Library. See No. L.T. 11070/17/24]

lll. A copy each (in English and Hindi) of the following papers:-
(i) (a) Annual Report of the Samagra Shiksha, Maharashtra, for the year 2021-
22.
(b) Review by Government on the working of the above Programme.
(C) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. See No. L.T. 11379/17/24]

(i) (a) Annual Report of the, Samagra Shiksha, Himachal Pradesh, for the year
2022-23.
(b)  Review by Government on the working of the above Programme.
(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. See No. L.T. 11380/17/24]



